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BEFORE THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO 134 OF 2023

Arvind SHivrale ... Applicant
Vs
Member Secretary, MPCB ..... Respondent

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO.1
MAHARASHTRA POLLUTION CONTROL BOARD

1. Isay and submit that in compliance of this Hon’ble Tribunal order dated 30.4.2024,
the officials of the Board at Nanded have carried out survey of brick kilns at Raher
on 9" May 2024 and collected information about the owners of Brick Kilns as well
as type of brick kiln, Area of bricks Kilns manufacturing units, size of Bricks, Fuel
Used, Bricks manufactured per heat & stock available at site. There are total 23 nos.
of brick kilns in cluster operating at Raher, Tal: Naigaon, Dist Nanded. A copy of
statement of owner of Brick Kilns, at Raher, Tal Nigaon, Dist- Nanded is enclosed
and marked as an an Annexure “A”.

2. 1say and submit that these Brick Kilns are traditional clamp type kilns. As per the
Notification issued by MPCB dated 26.8.2016, the Brick Kiln owners shall have to

comply as follows

As per Notification dated 26" Aug 2016 -

a) It is mandatory for the brick kiln holders which are producing more than
25000 nos. of bricks at a time of 9x4x6 inch sizes & the brick kiln owners
who produce more than 50000 bricks at a time of 9x4x3 inch sizes to obtain
valid consent from the Maharashtra Pollution Control Board. All these brick
kiln holders will be obliged to comply with the National Air Quality
Standards dated 22™ July 2009 & 18™ November 2009 & the conditions
mentioned in them by the Environment (Protection) Act 1986, passed by
Department of Environment & Forest, Government of India.

b) The traditional clamp type brick kilns shall be established more than 200
mtrs away from the human habitation, having more than 1000 population.

¢) The traditional clamp type brick kilns shall be established 200 mtrs away
from the National Highway and State Highway.

Government of indil
Naancea (MS.)



3. 1say and submit that as per Notification dated 26.8.2016, the status of brick Kilns
are as follows:-

i)

ii)

iii)

v)

All the Brick Kilns must complied with siting criteria for establishment
of traditional clamp type kilns as per Notification dated 26" Aug 2016.
Out of 23 nos. of brick kilns, 22 nos. of brick kilns are having
manufacturing capacity of more than 50000 nos. of bricks at a time (the
quantity of bricks production varies as per demand & situation). Out of
23, Only one brick kiln is manufacturing less than 50000 nos. of bricks
at a time. i.e M/s. Sayyed Mainudding Building Material Suppliers,
Gut.No. 390, Raher, Tq. Naigaon,Dist. Nanded . All the brick kilns are
manufacturing the bricks of size 9x4x3 inch & using Coal/Rice Husk as
a Fuel.

The Sub Regional Officer, Nanded has observed non- compliances by
these Brick Kilns. Therefore, the Sub Regional Office, Maharashtra
Pollution Control Board, Nanded has issued warning Notice ( in
Marathi) to all the Brick Kilns on 27" May 2024 for obtaining valid
consent from MPCB to operate the kilns and to undertake modernization
of the existing Kiln by adopting Zig-Zag Technology OR vertical Shaft
Or use piped natural gas as a fuel within one-year w.r.t. 23™ July 2024.
Further reminder to warning notice has been issued vide letter dated 10"
June 2024. A copy of Warning Notice dated 27" May 2024 & Reminder
dated 10" June 2024 are enclosed collectively and marked as an
Annexure B.

It is submitted that the brick owners have neither replied to the warning
notice nor applied for consent. Therefore, the Respondent Board has
issued Proposed Directions u/s 31 A of the Air (Prevention and Control
of Pollution) Act, 1974 vide letter dated 17" June 2024 calling upon
them as to :-

a) Why your brick kiln shall not be closed down for the above non-
compliance reported by the Sub-Regional Officer, Nanded and
also

b) Why the competent authorities shall not be directed to disconnect
electricity & water supply to your unit.

c) Why District Collector shall not be informed about not to grant

any permission & concession to your unit on account of above
non-compliances.

A copy of said Proposed directions dated 17" & 18" June 2024 is
enclosed and marked as an Annexure C.
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&
material used for illegal sand excavation from Godavari river bed. A copy
of said Report dated 27" June 2024 is enclosed and marked as an Annexure
F.

Solemnly affirmed as on.o. h‘&azjﬂ 2024.
For and on behalf of MPCB
)
( ar ule )
Sub Regional Officer-Nanded y
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9 | M/s. Momin Mukhid Building Momin Mukhed Traditional 20%20 9x4x3 Coal/Rice More than
Material Suppliers, Gut. No. 485, | 9860195060 Husk 50000 nos.
Raher, Tq. Naigaon, Dist. Nanded

10 | M/s. Ashok Patil Building Ashok Patil Hivrale Traditional 30x40 9x4x3 Coal/Rice More than
Material Suppliers Gut. No. 214, Husk 50000 nos.
Raher, Tq. Naigaon, Dist. Nanded

11 | M/s. Anand Dedutt Building Govind G Narwade Traditional 40%50 9x4x3 Coal/Rice More than
Material Suppliers, Gut. No. 395, | 8888988718 Husk 50000 nos.
Raher, Tq. Naigaon, Dist. Nanded

12 | M/s. Ganga ram Building Govind Gangadhar Traditional 30x40 9x4x3 Coal/Rice More than
Material Suppliers, Gut. No. 035, Narwade Husk 50000 nos.
Raher, Tq. Naigaon, Dist. Nanded

13 | M/s. Sarvadnya Building Material | Madhav Shankar Traditional 20%30 9x4x3 Coal/Rice More than
Suppliers, Gut. No. 396, Raher, Bogare Husk 50000 nos.
Tq. Naigaon, Dist. Nanded

14 | Vyankat Ramji Narwade, Gut No. | Vyankat Ramji Traditional 2030 9x4x3 Coal/Rice More than
413, At. Raher Tal. Naigaon Dist. | Narwade, Husk 50000 nos.
Nanded

15 | Gangadhar Praladh Belkar, Gut Gangadhar Praladh Traditional 50%50 9x4x3 Coal/Rice More than
No. 220, At. Raher Tal. Naigaon | Belkar Husk 50000 nos.
Dist. Nanded

16 | Sayyad Rasul Ahmed , Gut No. Sayyad Rasul Ahmed Traditional 50%50 9x4x3 Coal/Rice | More than
220, At. Raher Tal. Naigaon Dist. Husk 50000 nos.
Nanded

17 | Ganesh Tejerao Narwade, Gut Ganesh Tejerao Traditional 50%50 9x4x3 Coal/Rice More than
No. 486, At. Raher Tal. Naigaon | Narwade Husk 50000 nos.
Dist. Nanded

18 | Mirja Imam, Gut No. 220, At. Mirja Imam Traditional 5050 9x4x3 Coal/Rice More than
Raher Tal. Naigaon Dist. Nanded Husk 50000 nos.




»

19 | Datta Jadhav, Gut No. 236, At. Datta Jadhav Traditional 50%50 9x4x3 Coal/Rice More than
Raher Tal. Naigaon Dist. Nanded Husk 50000 nos.

20 | Shaikh Shaifuddin Tajoddin, Gut | Shaikh Shaifuddin Traditional 5050 9x4x3 Coal/Rice More than
No. 429, At. Raher Tal. Naigaon | Tajoddin Husk 50000 nos.
Dist. Nanded

21 | Suresh Babarao Hiwarale, Gut Suresh Babarao Traditional 50x50 9x4x3 Coal/Rice More than
No. 402, At. Raher Tal. Naigaon | Hiwarale Husk 50000 nos.
Dist. Nanded

22 | Madhav Ramrao Patil, Gut No. Madhav Ramrao Patil Traditional 50%50 9x4x3 Coal/Rice More than
404, At. Raher Tal. Naigaon Dist. Husk 50000 nos.
Nanded

23 | Shivaji Laxman Narwade & Shivaji Laxman Traditional 50x50 9%x4x3 Coal/Rice More than
Mukid Momin , Gut No. 136, At. | Narwade & Mukid Husk 50000 nos.

Raher Tal. Naigaon Dist. Nanded

Momin
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Shri. Chandrakant Dumane
M/s. Shree Laxmi Narisha Building Material Suppliers,
Gut. No. 06, Raher, Tq. Naigaon, Dist. Nanded
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Shri. Chandrakant Dumane
M/s. Shree Laxmi Narisha Building Material Suppliers,
Gut. No. 06, Raher, Tq. Naigaon, Dist. Nanded
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M/s. Mirja Building Material Suppliers,
Gut. No. 141, Raher, Tq. Naigaon, Dist. Nanded
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M/s. Mirja Building Material Suppliers,
Gut. No. 141, Raher, Tq. Naigaon, Dist. Nanded
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Ali Sab Maula Sab
M/s. SAM Bricks and Building Materials Suppliers,
Gut. No. 182, Raher, Tq. Naigaon, Dist. Nanded
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Ali Sab Maula Sab
M/s. SAM Bricks and Building Materials Suppliers,
Gut. No. 182, Raher, Tq. Naigaon, Dist. Nanded
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Madhav Ramrao Patil,
Gut No. 404, At. Raher
Tal. Naigaon Dist. Nanded
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Madhav Ramrao Patil,
Gut No. 404, At. Raher
Tal. Naigaon Dist. Nanded
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Shivaji Laxman Narwade & Mukid Momin,

Gut No. 136, At. Raher
Tal. Naigaon Dist. Nanded
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Shivaji Laxman Narwade & Mukid Momin,
Gut No. 136, At. Raher
Tal. Naigaon Dist. Nanded
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Sayyed Madar Sahab
M/s. Maujen Building Material Suppliers,
Gut. No. 107, Raher, Tq. Naigaon, Dist. Nanded
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Tel.No. (0240) 29930004
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MAHARASHTRA POLLUTION CONTROL BOARD

s

i Regional Office, Paryavaran
— )
=== WLFE Buvan, a4, MIDC Ares,

Visit us at www.mpcb.gov.in =-_=—ar Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in | /4 Lokpatra, Near Seth Nandlal
"Your Service is our Duty Dhoot Hospital, Jalna Road,

Aurangabad-431 210,

No. MPCBIPD/ 240 €70 00 Date:- |7/ o0 12024
To,

M/s. Shree laxmi Narsinha Building Material Suppliers.

Gut No.08, Raher,

Tq. Naigaon, Dist. Nanded

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981,

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 08/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.
2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. ltis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.



d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick

obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. (A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to ;-

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches,

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

-
— P,
(Manish Holkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. M PCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

it

Tel.No. (0240) 29930004 il I i3 Regional Office, Paryavaran
== WLFE phavan, A-41, MIDC Area,
Visit us at www.mpceb.gov.in ST 2 Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
"Your Service is our Duty” Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD! £4 0 (;/70007 Date:- |7/ 0§ /2024

To,

M/s. Mirza Building Material suppliers.
Gut No. 141.Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.
2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick

obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln,
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent autherities shall not be directed to disconnect electricity & water supply to
your unit.

¢ Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD
(Manish Holkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO). M.P.C. Board, Mumbai,
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPCB. Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 . i ek Regional Office, Paryavaran
—_— :vg’! LIFE Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in = as it Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in a1 /74 Lokpatra, Near Seth Nandlal
"Your Service is our Duny™ Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCBIPDI 2406 [700)S Date:- [/ 06 12024

To,

M/s. Dhanraj Building Material Suppliers.
Gut No. 198.Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981,

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 08/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc , Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.
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C. ltis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. (A copy of G.S.R 143 (E)

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit,

¢. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

B Y] T

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.

3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 B N T Regional Office, Paryavaran
—ie ‘%I{FE Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in s Chikalthana, Behind Daynik
. ks ; LY
E-mail: roaurangabad@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
' "Your Service is our Duty™ Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCBIPD/L4 0670007 Date:- | £/ 06 [2024

To,

M/s.SAM Bricks and Building Material Suppliers.
Gut No. 182.Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.
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C. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d  Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022,

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to Cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

¢ Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

-
_,.L.gllw
(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.

3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 L SR dpe Regional Office, Paryavaran
T ‘%"—'FE Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in =T T ¥ Chikalthana, Behind  Daynik
E-mail: roaurangabad(@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
"Your Service is our Duty” Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCBIPDlzziog/?oolg Date:- [Z/ Of /2024

To,
M/s. HKGN Material Suppliers.
Gut No. 10.Raher, Tg. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc , Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to -

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b.  Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

1 Bt

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submittad to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 _:_ A Regional Office, Paryavaran
e \_é UFE Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in Znas Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in L1174 Lokpatra, Near Seth Nandlal
' "Your Service is our Duny™ Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD/ £-40 ') 76006 Date:- [/ 04 12024

To,

M/s. Sayyed Mainuddin Building Material Suppliers.
Gut No. 390.Rabher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.
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c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc .Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit,

. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

._J—j}/uvw_
(Manish Holkar)
Regional Officer,

Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSQ), M.P.C. Board, Mumbai.

3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.



121

@

MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 i & LiFE Regional Office, Paryavaran
_— “é I Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in =T o Chikalthana, Bchind Daynik
E-mail: roaurangabad@@mpcb.gov.in L1 7.4 Lokpatra, Near Seth Nandlal
"Your Service is our Duny” Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD/ 2406 [ 70002 Date: - [F/ 0§ (2024

To,

M/s. Adil Building Material Suppliers.
Gut No. 107.Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Frevenuon and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.
2. You are not complying with the MoEF CC Notification dtd 22/02/2022 The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to -

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b.  Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c.  Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

J:Eéu—“::’
(Manish H'olkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSQ), M.P.C. Board, Mumbai.
3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 T Regional Office, Paryavaran
—_— ‘\“é LiFE Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in =TS . Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in R 174 Lokpatra, Near Seth Nandlal
"Your Service is our Duny™ Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. Mpcafpofzqogl7aoié’ Date:- |/ O 12024

To,
M/s. Adil Raja Building Material Suppliers.

Gut No. 191.Raher,
Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under -

a. As per Guidelines issued by MoEF & cc , Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. It is obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.
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C. ltisalso necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c.  Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

— Rl
(Manish Holkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.

3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

o —

Tel.No. (0240) 29930004 TR T Regional Office, Paryavaran
— \s.;:; I‘.!FE Bhavan, A-4/1, MIDC Area,

Visit us at www.mpcb.gov.in Znds MY Chikalthana, Behind  Daynik
E-mail: roaurangabad@mpcb.gov.in a1 /4 Lokpatra, Near Seth Nandlal
"Your Service is our Duty™ Dhoot Hospital, Jalna Road,

Aurangabad-431 210.

No.MPCBIPD/L4 66 /70008 Date:- | %/ GG /2024
To,

M/s. Momen Mukhed Building Material Suppliers.

Gut No. 485.Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 08/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc , Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.



C. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

€. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. (A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to Cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to -

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit

. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances,

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT {(wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

__L[:yllw.«-

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board. Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.

3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPC B, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 Regional Office, Paryavaran

—— “' H
NAARAS :%UFE Bhavan, A-4/1, MIDC Area,

Visit us at www.mpcb.gov.in Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
"Your Service is our Duty™ Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCBJPD/Q_qog‘Vaci? Date: - |7/ 04 r2024

To,

M/s. Ashok Patil Building Material Suppliers.
Gut No. 214 .Ranher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.
2) MOEF & cc, Government of India Notification dated. 22.02.2022.
3) Proposal for initiation of legal action submitted by SRO Nanded through legal module
dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d  Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

€. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc .Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05 2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to -

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b.  Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD
(Manish Holkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB. Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 e . LiFE Regional Office, Paryavaran
— ] Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in =TT W Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in U1 74 Lokpatra, Near Seth Nandlal
“Your Service is our Duny™ Dhoot Hospital, Jalna Road,

Aurangabad-431 210.

No.MPCB/PD/2q0G17ooge, Date:- | £/0& /2024

To,

M/s. Anand Devdutt Building Material Suppliers.
Gut No. 395 Raher,

Tg. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.
2) MOEF & cc, Government of India Notification dated. 22.02.2022.
3) Proposal for initiation of legal action submitted by SRO Nanded through legal module
dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22 07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. ltis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to .-

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c.  Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD
M“\/‘

(Manish Holkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSQ), M.P.C. Board, Mumbai.
3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 Regional Office, Paryavaran

s P LFE  phayan, A-4/1, MIDC Area,
Visit us at www.mpceb.gov.in ST T o s Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
"Your Service is our Duty” Dhoot Hospilal, Jalna Road,

Aurangabad-431 210.

No. MPCB/PDI 240 67 000( Date:- | o0& 12024

To,

M/s. Gangadhar Praladh Belkar.
Gut No. 220 .Rabher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981

Ref.: - 1) Board officials visit dated.09.05.2024,

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.
2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc , Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. ltis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

€. The road utilised for transporting raw material or bricks should be paved roads & the vehicles

dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the nen-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

¢ Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

— Rl

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board. Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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Tel.No. (0240) 29930004

Q)

MAHARASHTRA POLLUTION CONTROL BOARD

. Regional Office, Paryavaran
e mr— A2
— }%‘LIF E Bhavan, A1, mMIDC Area,

Visit us at www.mpcb.gov.in —_— Chikalthana, Behind Daynik
. = . L\ T 32
E-mail: roaurangabad@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
"Your Service is our Duty” Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD/ 240 @ |7 0022 . Date:- [Z/0g [2024

To,

M/s. Survadnya Building Material Suppliers.
Gut No. 396 Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification ditd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.



d. Brick kilns should follow process emission/fugitive @mission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to -

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b.  Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

Qhw

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 PR g2 n e Regional Office, Paryavaran
TIIT ‘;2':_!__': E  Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in =T e Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
“Your Service is our Duty” Dhoot Hospital, Jalna Road,
e - Aurangabad-431 210. o
No.MPCB/PD/ 4 6.0 7-60 & Date: - (Z /06 12024

To,

M/s. Vyankat Ramji Narwade.
Gut No. 413 .Raher,

Tqg. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.
2) MOEF & cc, Government of India Notification dated. 22.02.2022.
3) Proposal for initiation of legal action submitted by SRO Nanded through legal module
dated.14.06.2024.
WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)

—_— Act, 1974 and the Air (Prevention and Confrol of Pallutiany Acf, 198 ¥ Authorization under the provisions ~

of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and

circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1

———— year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick

obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b.  Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

' T

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy t0: - Sub-Regional Officer. MPCB. Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.



MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 o At s Regional Office, Paryavaran
. 7 I.JI:E Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in = P Chikalthana, Behind Daynik
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KN SRt Is S DT Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD/Q‘{OW'}'OOM/ Date:- | of 12024

To,

M/s. Gangadhar Praladh Belkar.
Gut No. 220 .Rabher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated. 14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.
2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc . Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.



d.  Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A Copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to Cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 1 34/2023. Now therefore you are hereby directed to Show Cause as

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

¢ Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

— At

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to- -

1. The Hon'ble Member Secretary, M.P.C. Board. Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report,
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MAHARASHTRA POLLUTION CONTROL BOARD

B e

Tel.No. (0240) 29930004 " i L A Regional Office, Paryavaran
e LIFE  Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in =TT Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in -y Lokpatra, Near Seth Nandlal
“Your Service is our Duty™ Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD/ 24 06 | 7000 F Date:- | 7/ 06 /2024

To,

M/s. Sayyed Rasul Ahmed.
Gut No. 220 .Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.
2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc , Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. It is obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. ltis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. (A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c.  Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

L T T

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 e s Al Regional Office, Paryavaran
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No. MPCB/PDI L4 06 (700 | Date: - [7/ 0 /2024

To,

M/s. Ganesh Tejerao Narwade.
Gut No. 486 .Raher,

Tqg. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981

Ref.: - 1) Board officials visit dated.09.05.2024.
2) MOEF & cc, Government of India Notification dated. 22.02.2022.
3) Proposal for initiation of legal action submitted by SRO Nanded through legal module
dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc , Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

€. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07 03.2022.

3.You have not provided air pollution control system to your brick kiln,
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

Pl
(Manish Holkar)
Regional Officer,

Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board. Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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Tel.No. (0240) 29930004

MAHARASHTRA POLLUTION CONTROL BOARD

. Regional Office, Paryavaran
—_—— Al
= ‘\_OZI,-,!H Bhavan, A-4/1, MIDC Area,

~

Visit us at www.mpcb.gov.in Chikalthana, Behind Daynik

. iy " ol il Ty
E-mail: roaurangabad(@mpcb.gov.in h 1 /4 Lokpatra, Near Seth Nandlal
"Your Service is our Duty” Dhoot Hospital, Jalna Road,

Aurangabad-431 210.

No. MPCB/PD/ 2406 /8 000 ¢ Date:- [@ / GF /2024
To,

M/s. Mirja Imam.

Gut No. 220 .Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.
2) MOEF & cc, Government of India Notification dated. 22.02.2022.
3) Proposal for initiation of legal action submitted by SRO Nanded through legal module
dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. Itis also
obligatory on your part to provide adequate pallution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.
2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for menitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.



d  Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c.  Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

—J&;&L
A"
(Manish Holkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPCB. Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 il o Regional Office, Paryavaran
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Visit us at www.mpcb.gov.in T T NS Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in Ny Lokpatra, Near Seth Nandlal
"Your Service is our Duny ™ Dhoot Hospital, Jalna Road,

Aurangabad-431 210.

No. MPCBIPDI 240 6/700]Y Date:- |7/ 0§ /(2024

To,

M/s. Datta Jadhav.

Gut No. 236 .Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatary on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. It is obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.
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C. ltis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as

Regional Officer, Nanded and also

b.  Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without Prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

Pl

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai,

3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer. MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 wbrida Regional Office, Paryavaran
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Visit us at www.mpcb.gov.in =TT e Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in a1 74 Lokpatra, Near Seth Nandlal
"Your Service is our Duty” Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD/ £4 0 € 17000/7 Date:- |7/ o § /2024
To,

M/s. Shaikh Shaifuddin Tajoddin.
Gut No. 429 .Raher,
Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adeguate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under--

a. As per Guidelines issued by MoEF & cc , Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) .M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.
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c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02 2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c.  Whny District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this 2
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

— el

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai s
2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.

3. The Law Officer (HQ), M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be

served to the industry and competent authorities & submit the compliance verification report.
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Tel.No. (0240) 29930004

Wy

MAHARASHTRA POLLUTION CON TROL BOARD

: Regional Office, Paryavaran

Alz, g2
e — :,0/"-":5 Bhavan, A-4/1, MIDC Area,

Visit us at www.mpcb.gov.in v  Chikalthana, Behind Daynik
e ~ . o e el
E-mail: roaurangabad@mpceb.gov.in -y Lokpatra, Near Seth Nandlal
“Your Service is our Dury " Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCBIPD/ £4{ 0 €'/ 7 0 0[5 Date:- |2/ g4 12024
To,

M/s. Suresh Babarao Hiwrale.
Gut No. 402 .Raher,
Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.. - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 08/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under--

a. As per Guidelines issued by MoEF & cc, Gol vide G.SR 1 43(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.
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c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned autherities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to :-:

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days’ time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

| l—\&! Lot~
(Manish Holkar)

Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M.P.C. Board, Mumbai

2, The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.

3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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Tel.No. (0240) 29930004

MAHARASHTRA POLLUTION CONTROL BOARD

e

Regional Office, Paryavaran

\:é'/‘, I-_,!FE Bhavan, A-4/1, MIDC Area,
Visit us at www.mpcb.gov.in =TT o Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in g Lokpatra, Near Seth Nandlal
“Your Service is our Dury™ Dhoot Hospital, Jalna Road,
Aurangabad-431 210.
No. MPCB/PD/ 240 €760 & Date:- 7/ O /2024

To,

M/s. Madhav Ramrao Patil.
Gut No. 404 .Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under:-

a. As per Guidelines issued by MoEF & cc, Gol vide G.S.R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.



C. ltis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.

d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick

obtained for extracting the soil to be used for brick making.

€. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C.B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.

4. The care shall be taken not to Cause any nuisances to surrounding area & human habitation

a. Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

¢. Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

I Dl

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary, M P.C. Board, Mumbai

2. The Principal Scientific Officer (PSQO), M.P.C, Board, Mumbai.

3. The Law Officer (HQ), M.P.C. Board Mumbai,

Copy to: - Sub-Regional Officer. MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report,



153

>

MAHARASHTRA POLLUTION CONTROL BOARD

Tel.No. (0240) 29930004 —_— Q‘& LiFE g:gional A(_)t‘f"rf:ce, Mll’gga\:rnn
) ! avan, ; rea,

Visit us at www.mpcb.gov.in =TT ‘ﬁ . Chikalthana, Behind Daynik
E-mail: roaurangabad@mpcb.gov.in | Lokpatra, Near Seth Nandlal
"Your Service is our Duty" Dhoot Hospital, Jalna Road,

Aurangabad-431 210.

No. MPCB/PD/2 4 pclyoa/ - Date:- |7/ 04 12024
To,

M/s. Shivaji Laxman Narwade & Mukid Momin.

Gut No. 136 .Raher,

Tq. Naigaon, Dist. Nanded.

Sub: - Proposed Directions under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974
and Air (Prevention and Control of Pollution) Act, 1981.

Ref.: - 1) Board officials visit dated.09.05.2024.

2) MOEF & cc, Government of India Notification dated. 22.02.2022.

3) Proposal for initiation of legal action submitted by SRO Nanded through legal module

dated.14.06.2024.

WHEREAS, it is obligatory on your part to obtain Consent to Establish and Consent to Operate from the
Maharashtra Pollution Control Board under the provisions of the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 & Authorization under the provisions
of the Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016. It is also
obligatory on your part to provide adequate pollution control devices.

AND WHEREAS, Board officials visited your Brick Kiln on 09/05/2024 and reported following non
compliances: -

1. You are operating your brick kiln without obtaining consent to Establish/Operate from MPC Board.

2. You are not complying with the MoEF CC Notification dtd. 22/02/2022. The brick kiln shall comply with
Notification issued by MoEF & cc dated 22.07.2022 as under--

a. As per Guidelines issued by MoEF & cc , Gol vide G.S R 143(E) dated 22.02.2022 and
circulated Circular issued by Joint Director (Air Pollution Control) ,M.P.C.B vide letter dated
07.03.2022 addressed to all District Collectors with a copy thereof to the concerned Officers
of the M.P.C.B in respect of stack as specified in the Notification with new brick kilns design
with zig-zag technology for vertical shaft for newly established brick kilns provided that existing
brick kilns shall be converted to zig -zag technology or vertical shaft etc. within a period of 1
year in case of kilns located within 10 kms. Radius of non-attainment cities defined by the
C.P.C.B and two years for other areas.

b. Itis obligatory on your part to construct permanent facility (port hole & platform) as per norms
or design specified by C.P.C.B for monitoring of emissions.

c. Itis also necessary to establish brick kilns at a distance of 1km from an existing brick kiln to
avoid clustering of kilns in an area.
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d. Brick kilns should follow process emission/fugitive emission control guidelines prescribed by
the M.P.C.B and the ash generated in the brick kilns shall be fully utilised in-house in brick
making and all approval from the concerned authorities including mining department sha be
obtained for extracting the soil to be used for brick making.

e. The road utilised for transporting raw material or bricks should be paved roads & the vehicles
shall be covered during transportation of raw materials/bricks. ( A copy of G.S.R 143 (E)
dated 22.02.2022 issued by the MoEF & cc ,Gol is enclosed for ready reference alongwith
the Circular issued by the M.P.C_B dated 07.03.2022.

3.You have not provided air pollution control system to your brick kiln.
4. The care shall be taken not to cause any nuisances to surrounding area & human habitation.

Since the Sub-Regional Officer has further reported the non-compliance vide visit and inspection report
dated 09.05.2024 vide O.A No No. 134/2023. Now therefore you are hereby directed to Show Cause as
to -

a.  Why your brick kiln shall not be closed down for the above non-compliance reported by the Sub-
Regional Officer, Nanded and also

b. Why the competent authorities shall not be directed to disconnect electricity & water supply to
your unit.

c.  Why District Collector shall not be informed about not to grant any permission & concession to
your unit on account of above non-compliances.

Your reply to the above Proposed Directions shall be submitted within 15 days' time failing which this
Office has no alternative than to issue final directions of closure, disconnection & intimation to District
Collector with approval of competent authorities.

This is issued without prejudice to any Order passed by Hon'ble NGT (wz) Bench, Hon'ble High Court of
Judicature at Bombay & other Benches.

FOR AND ON BEHALF OF THE
MAHARASHTRA POLLUTION CONTROL
BOARD

(Manish Holkar)
Regional Officer,
Chhatrapati Sambhajinagar

Copy submitted to: -

1. The Hon'ble Member Secretary. M.P.C. Board, Mumbai

2. The Principal Scientific Officer (PSO), M.P.C. Board, Mumbai.
3. The Law Officer (HQ). M.P.C. Board Mumbai.

Copy to: - Sub-Regional Officer, MPCB, Nanded- He is directed to ensure that these Directions to be
served to the industry and competent authorities & submit the compliance verification report.
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lllegal Sand, Soil mining causing a tremendous harm to agriculture on the river
banks. @mﬁﬁmmmﬁwaﬁmmg@mﬁm

e fwsa amg)

SRO Nanded <sronanded@mpcb.gov.in>
Mon 9/25/2023 2:21 PM
To:dmonanded1@gmail.com <dmonanded @gmail.com> tahsildar <tahnaigaon@gmail.com>

Cc:R.G.Kshirsagar <ravindra kshirsagar@mpcb.gov.in>

@ 5 attachments (14 ME)

Y w7l et frevgaTaTd)... SWTH Wi I HIE AU TEE AU YT ~ New Bharat Times.mp4; Save
life.docx: Complaint_attachment pdf; IMG_20230526_113859,jpg: IMG_20230526_113717 jpg

REMINDER-I

Sir

. This office has already communicated a complaint of Shri Arvind Hivrale against the residents
and farmers of vill. Raher Tal Naigaon Dist. Nanded regarding illegal Sand, Soil mining causing a
tremendous harm to agriculture on the riverbanks.

You are requested to investigate the complaint and communicate the ATR to the complainant
directly with a copy to this office.

Regards,
Shankar S Kendule
Sub-Regional Officer,

Maharashtra Pollution Control Board, Nanded
& "SAVE PAPER"-THINK BEFORE YOU PRINT!
. POWER BEHIND ENVIRONMENT...M.P.C.B.

From: SRO Nanded <sronanded@mpcb.gov.in>

Sent: Tuesday, August 29, 2023 1:29 PM

To: dmonanded1@gmail.com <dmonanded1@gmail.com>; tahsildar <tahnaigaon@gmail.com>

Ce: NANDED RDC <nandedrdc@gmail.com>; RO Aurangabad <roaurangabad@mpcb.gov.in>

Subject: lllegal Sand, Soil mining causing a tremendous harm to agriculture on the river banks. Fﬂ?ﬁ'ﬂ

T HIBTAR HIE S SO AT I, TS BTaeh) SiTaid T Taiarome] FHae fausd 3e.)

Sir

This office is in receipt of a complaint received from Shri Arvind Hivrale which is self-
explanatory. Also, this office is in receipt of said complaint on PG portal which is also attached
herewith for your ready reference.

You are requested to investigate the complaint and communicate the ATR to the complainant
directly with a copy to this office.
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HERISG HEEUT AT 73, ARS.

fas7:- Original Application No 134/2023 (W2) Earlier L.P. No. 09/2023 (WZ)
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Lnorpree—I
lllegal Sand, Soil mining causing a tremendous harm to agriculture on the river

banks.mmmmmmmm,mme
yafavorET Guare frasd ang.)

SRO Nanded <sronanded@mpcb.gov.in>
Mon 9/25/2023 2:21 PM

To:dmonanded1@gmail.com <dmonanded1@gmail.com>;tahsildar <tahnaigaon@gmail.com>
CcRGKshirsagar <ravindra kshirsagar@mpcb.gov.in>

D s attachments (14 MB)

T [l el fevEarETd) . FET HIAT e HET UIeard HEs fATTEN 39T - New Bharat Times.mp4; Save
life.doox Complaint_attachment pdf. IMG_20230526_1 13859 jpg; IMG_20230526_113717jpg;

REMINDER-I

Sir

This office has already communicated a complaint of Shri Arvind Hivrale against the residents
and farmers of vill. Raher Tal Naigaon Dist. Nanded regarding illegal Sand, Soil mining causing a
tremendous harm to agriculture on the riverbanks.

You are requested to investigate the complaint and communicate the ATR to the complainant
directly with a copy to this office.

Regards,

Shankar S Kendule

Sub-Regional Officer,

Maharashtra Pollution Control Board, Nanded

% "SAVE PAPER"-THINK BEFORE YOU PRINT!
POWER BEHIND ENVIRONMENT...M.P.C.B.

From: SRO Nanded <sronanded@mpcb.gov.in>

Sent: Tuesday, August 29, 2023 1:29 PM

To: dmonanded1@gmail.com <dmonanded1@gmail.com>; tahsildar <tahnaigaon@gmail.com>

Cc: NANDED RDC <nandedrdc@gmail.com>; RO Aurangabad <roaurangabad @mpcb.gov.in>

Subject: Illegal Sand, Soil mining causing a tremendous harm to agriculture on the river banks. Fﬂmﬁ

T BIBTER HId S O ATz U1 31 HIUeh Sield TS Taiarv ¥Ha [qusd 3e.)

Sir

This office is in receipt of a complaint received from Shri Arvind Hivrale which is self-
explanatory. Also, this office is in receipt of said complaint on PG portal which is also attached
herewith for your ready reference.

You are requested to investigate the complaint and communicate the ATR to the complainant
directly with a copy to this office.
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